11.04.2018 J - 1 ( PRONOUNCEMENT OF JUDGEMENT APPLT.JURISDICTION )

AT 2.15 PM
1. FAO(OS) (COMM)1/2017
CM.APPL.114/2017

AT 2.15 P.M.

1. FAO(OS) (COMM)86/2017
CM APPL.14331/2017
CM APPL.14335/2017
CM 15669/2017
CM 17064/2017

2 .FAO (0OS) (COMM) 76/2017
CAV.328/2017
CM APPL.13348-13352/2017

COURT NO. 3

(DIVISION BENCH-II)

HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE A.K.CHAWLA

NATIONAL HIGHWAYS AUTHORITY GUNJAN SINHA JAIN
OF INDIA DAYAN KRISHNAN,CHIRAG M.SHROFF
VS M/S PRAKASH ATLANTA (JV) NEHA SANGWAN,AAKASHI LODHA

SANJEEVI SESHADRI

COURT NO.3
HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE YOGESH KHANNA

NUZIVEEDU SEEDS LTD.AND ORS C.A.SUNDARAM, JAYANT BHUSHAN
VS MONSANTO TECHNOLOGY LLC DIYA KAPUR,SWATHI SUKUMAR
AND ORS SWATI SETIA,ESSENCE OBHAN

HIMANIE KATOCH,NIKHIL RATTI KAPOOR
AAKANKSHA KAUL, POOJA KATARA

CHARUL YADAV ,ABHISHEK SAKET

VIJAYA SINGH,JATIN,ROHINI MUSA
SANDEEP SETHI,

C.M.LALL,BITIKA SHARMA,KAPIL MIDHA
NAMRITA KOCHHAR,DEEPSHIKA MALHOTRA
ADARSH RAMANUJAM,ANIL DUTT
SHANTANU AGARWAL,RISHI AGARWALA
ANUSUYA NIGAM,LAKSHAY KAUSHIK
RUCHIKA WADHAWAN,SUNIL MATHEWS
NEEL MASON,RIDHIMA,ANUP BHAMBHANI
JATIN MONGIA , ANIMESH KUMAR

MONSANTO TECHNOLOGYH LLC SANDEEP SETHI, C.M.LALL

& ORS BITIKA SHARMA,KAPIL MIDHA

VS NUZIVEEDU SEEDS LTD.AND ORS NAMRITA KOCHHAR,DEEPSHIKA
MALHOTRA, ADARSH RAMANUJAM,
ANIL DUTT,SHANTANU AGARWAL,
RISHI AGARWALA,ANUSUYA NIGAM,
LAKSHAY KAUSHIK,RUCHIKA WADHAWAN
C.A.SUNDARAM, JAYANT BHUSHAN
DIYA KAPUR,SWATHI SUKUMAR
SWATI SETIA,ESSENCE OBHAN
HIMANIE KATOCH,
NIKHIL RATTI KAPOOR
AAKANKSHA KAUL,POOJA KATARA
CHARUL YADAV,ABHISHEK SAKET
VIJAYA SINGH,JATIN,ROHINI MUSA



11.04.2018 J - 2 ( PRONOUNCEMENT OF JUDGEMENT APPLT.JURISDICTION )

AT 10.30 AM

1. CRL.A.1105/2013

2. CRL.A.822/2002

CRL.M.A.2996/2003

3. CRL.A.836/2002

4. CRL.A.929/2002

5. CRL.A.937/2002

AT 10.30 AM

1. RC.REV.74/2017
CM NO.6184/2017

COURT NO.33
(DIVISION BENCH-V)

HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA

SHAILESH @ RINKU
VS STATE

MANOJ & ANR
STATE (NCT OF DELHI)

RAM NIWAS & ORS
VS STATE OF NCT OF DELHI

SURANJAN SINGH
VS STATE OF NCT OF DLEHI

MANJEET SINGH
STATE (NCT OF DELHI)

COURT NO. 21

VIKAS PADORA, INDERJEET SINDHU
DIPANSHU CHUGH,KEWAL SINGH AHUJA

VIKRAM SINGH PANWAR,VIKAS WALIA
AMIT CHADHA

RAMESH GUPTA,BHARAT SHARMA

MANOJ KUMAR OHRI,VARUN TYAGI
BHARAT GUPTA,NAWAB SINGH JAGLAN
RAJEEV RANJAN RAI ,ABHIMANYU SINGH
VISHESH CHAUHAN,ANUJ KAPOOR

AMIT CHADHA

VIKRAM SINGH PANWAR,VIKAS WALIA

AMIT CHADHA ,AMARJIT SINGH

RAMESH GUPTA,BHARAT SHARMA
AMIT CHADHA

HON'BLE MR. JUSTICE JAYANT NATH

SUNDER SINGH TALWAR
VS KAMAL CHAND DUGAR

HIGH COURT OF DELHI

10 APRIL,2018

[1111177171111717111717717

BRIJ BHUSHAN GUPTA,JAI SAHAI ENDLAW
RAVI GUPTA,ANKIT JAIN,SACHIN JAIN
SARVESH RAI , MANU

REGISTRAR (LISTING)



11.04.2018

AT 2.15 P.M.

29. cC 12/2014
In CS(0S) 1352/2012

30. CS(0S) 15/2016
I.A. 240/2016
O.A. 69/2017

AT 2.15 P.M.

33. O.M.P. (COMM) 446/2017

FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 23 (0S-A)

HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

PRITI TANDON & ANR
Vs. SNEHLATA (THROUGH LEGAL
HEIRS) SAI CHANAKYA MAVERICK

EXIDE LIFE INSURANCE COMPANY
LTD

Vs. MITUN GARG AND

ANOTHER

*kkkkkkk

COURT NO. 14 (0s - G)

HON'BLE MR. JUSTICE VIBHU BAKHRU

RATIONAL INTELLECTUAL
HOLDINGS LTD.
Vs. MR. SUNNY KARIRA, & ANR.

*kkkk

SIDDHARTH YADAV, WASIM ASHRAF
ARVIND K.NIGAM, ABHIMANYU WALIA,
NIKHIL SHARDA, MEHTAAB SINGH
SANDHU

SIDDHARTH AGARWAL, ADIT S.PUJARI,
FARAZ MAQBOOL, SURABHI DHAR,
ROHAN KOTHARI, ASHISH VIRMANI,
PARIDHI DIXIT, SARNAPREET

MOAZZAM KHAN, P
VENNELA ,RESHMI REA SINHA
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